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CENTRAL ADNINISTRATIVE TRIBUNﬂL
1] : NCH v

Second Floor,

‘Commercial Complex, o
Indlranagar, o ‘
Bangalore-SSO 038

REV IEU appucmmw w0, 29/93 Ppted: 19 AUG1993

RPPLICAT ION NU( ) A 731 of 1991 o _/

of Defence NDelh1 & Gthers.

~-._.A9911cant(s) Vijey Deshmukh . v/s. Re.,Eondent( )Secretary,mnistry

,1; Sri.Vijay Deshﬁukh, R/0.1151, Second Block,B.E,L, Layout S
Vidyaranyepura, Bengalore—sso 013, '

" 2. Secretary, Department of Defence Research and Scientific

Bdyiser to Rekshes Manthralaya and Director General,DRDO,
South Block New Delhi.

3. The Dlrector,Recru1tment and Assessment Board R&C,DRDO,
.Lucknou Road,Delhi-54, :

4, $ri.,V.P.Sendlas,Director-1, Defence Electronics Applicetion
-Laboratory, Ralpur Raod ,Dehradun-248001,

S, Br, £,5,Bains,Director-11,Defence Electronlcs #pplication Lab,
o Ralpur Road, Dehradun-248001

6o $ri,R,S.Mishra, 501ent13t'E' Divislonal Officer-MMu; II,
: Defence Blectronlcs ﬂppllcation Lab,Reipur Road Dehradun.

»,SUBJECT:- Eorwarding of copiss of the Urde passedﬁ_x

he €entral Administrative Trlbu al Ban alore ﬁench

‘Bangalors. _
Please find enclosed hereu1th a copy of the ORDER/

STAY/INTERIN DRDER pai;?d b&x;hls Tribunal inythe above said
-07" (]

| . it /{_{’ o
. /gld:fn_z Uty REGISTRAR? /S
19%3uDICIAL - BRANCHES,



BEFORE TiE C.ENIRAL A&\lINISTRATI\I::. TRIBJNAL

DATED TdAIS THE TWENTY EIGHTH DAY OF JULY 1993 .
V Present: '

- Hon'ble Shri S. Gumsarﬂcaran vee MRaber [A]

Hon'ble Shri A.N. Vuj Janaradn_{a veeo ;da;nher [J]

- REVIEW APPLICATION NO. 29/93

Vijay Deshaukh,
BEL Layout, Vidyaranyapura, : S -
i "~ Bangalore-13. ' «es Applicant

Ve

|
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" 1. " Union of Iadiathrough

| Secretary,

l Departieent of Defence Researchn
; and Scientific Adviser to R.il.
. and Director General, DRDD, -
‘ . . South Block, New Delni

i v 2. Tne Director,
I Recruitoeat and Assess.aeat -
| | . Board RAC, DRDO,

L ‘ Lacknow Road,

' Delhi-54.

i 3. shri V.P. Sandlas,

' Director I

Defence Electronics '
Application Lab, Raipur Road,
Dehiradun-248 001.

4- DI. AoSo &irls' ‘ ’ -
Director II

Defeace Electronics Application.
Lab, Raipur Road,
Denraduin-248 001.

| 5. shri R.S. dishra,

. Scieatist 'g’,

i - Divisional offlcer AW II,

& Defence Defence Electronics Apghcatmn
| _ Lab, Raipur Road,

e Denradun. ‘ ‘ ~ «.. Respondeats

This Review Application naving cose up for coasideration

: y circulation, Hoa'ble shri A.N. Vuj)anardnja, Meaber [J)
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1. In this application filed under Section 22(3)[f] of the
. Adainistrative Tribunals Act, 1985, read with rule 17 of tne

Central Adwinistrative Tribusal [Procedare] Rules, 1987, the
applicant is seeking for review of the arder passed i O.A. No.731/
91 oa 26.5.1993 by which order the application case to be disai-
ssed. | A

2. Tne applicant seeks review of the sa1d order on tne yround
that the said order is aot correct aad is based on .aisleading
facts presented by the respondents, that the allégation’s in der-l
tain paras of the applicédon were not considered, that certain

observations in tne order are incorrect and th‘at,,' therefore,

it needs to be rectified.

3. Tne application is beiny disposed of by circulation inas.uch
as there are no clerical or aritheasatical errors soaght to be

rectified nor tne applicant .akes .eation of ariy evideace wnicn

_-beiasq—ow—available. The applicant clearly weations the arder
lapugned is erronsous and incorrect aad does not point out any

error apparent on the face of tne record. Tne scope of review

* w

i lzwerj liaited and the applicant can seex review of tne order

Gnly if there is any clerical or aritnesatical error in tne iapuy-
ned or\cier and the the appllcanr. inspite of .axkiny his best efforts
could ot produce .aterial wnicn ne is able to do now. As sacn
‘is .not the case pleaded by tne applicaat tnere is o .serit in
this application and we dispose of the saae as not .aintainable

’V .

at the aduission stase be-circalatioa. .

/g; 7 mmem PE v 4FBR [A]

was not available to hin in spite of his best efforts. and—enac L
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